FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liquidation Process) Regulations, 2016]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
AAKRITI INFO-MEDIA PRIVATE LIMITED

PARTICULARS DETAILS
1.|NAME OF CORPORATE DEBTOR [AAKRITI INFO-MEDIA PRIVATE LIMITED
2.| Date of Incorporation of Corporate Debtor | 14/05/2008

3. | Authority under which Corporate Debtor | Registrar of Companies, New Delhi
is Incorporated/Registered Under the Companies Act, 1956

4.| Corporate Identity No. / Limited Liability | U74300DL2008PTC178128
Identification No. of Corporate Debtor
5. | Address of the registered office & principal| Registered Office : FFS NO. 24 Udyog Sheel Mahila
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office (if any) of Corporate Debtor Sehkari Samiti Ltd. 120 Mathura Road, Near Apollo wrafer (afd @ @1 ) v | rEerdraify s 120 HYRT RIS, 391
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6. | Date of closure of Insolvency 9th March 2023 (Mr.Ashok Kumar Juneja was appointed 6.| PTUNT SIGR & Waw # o7 |9 #rd 2023 (3 a9l HHR ST Bl UREH

Resolution Process Liquidator but due to pre-occupation he expressed his SN JreTHaT JEIg+ fafy f&ar T om, oI yd—aaaaT & BRoT Sy

inability to accept the case accordingly Hon'ble NCLT
vide its order dated 11.04.023 appointed Mr.Vineet Gupta

as Liquidator)

7. | Liquidation commencement date 07th August, 2023 (Date on which Order Copy

of Corporate Debtor brought to the notice of Liquidator)
8. | Name & Registration Number of Insolvency |Vineet Gupta

Professional acting as Liquidator Regn. No: IBBI/IPA-001/IP-P00810/2017-2018/11377
9. | Address and Email of the liquidator 408, Laxmi Deep Building, Dist. Centre, Laxmi Nagar,

as registered with the Board Delhi-110092. Email: vineetsinghalco@hotmail.com
10| Address and e-mail to be used for 408, Laxmi Deep Building, Dist. Centre, Laxmi Nagar.

correspondence with the liquidator Delhi-110092. Email: cirp.akritimpl@gmail.com
11.| Last date for submission of Claims 06th September 2023

Votice is hereby given that the National Company Law Tribunal, New Delhi has ordered the
:ommencement of liquidation of the Aakriti Info-Media Private Limited on 11th April 2023 (However on
th August 2023 Order Copy brought to the notice of Liquidator)
e stakeholders of Aakriti Info-Media Private Limited are hereby called upon to submit their claims with
aalon or before 06th September 2023, to the liquidator at the address mentioned againstitem No.10.

@l creditors shall submit their claims with proof by electronic means only. All other creditors may
Rims with the proof in person, by post or by electronic means.

such g/aleholder during the corporate insolvency resolution process under the Insolvency and
SRONSP2y Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 20186,
st deemed to be submitted uncer section 38.
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